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chives of tfie Government of Japan, 
Bast and West Germany, Italy, U.K. 
and U.S.A.; and

(f) if so, the steps proposed?

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL AF
FAIRS (SHRI S. KUNDU): (a) to
(d). The Ministry of External Af
fairs has no information on the sub
ject.

(e) and (f). Our Missions in these 
countries have already been instruc
ted to make efforts with the concern
ed Governments for collecting infor
mation, documents and other material 
on INA and Netaji.

Providing legal aid and subsistence 
Allowance to workers

3136. SHRI CHITTA BASU: Will 
the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to state:

(a) whether Government consider 
it desirable and necessary to provide 
for legal aid to workers and also 
subsistence allowances till their cases 
are decided by the Labour Tribunals;

(b) whether it is considered further 
necessary and desirable to specify 
time limit within which every dispute 
shall be disposed of: and

(c) if not, the reasons therefor?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a) to
(c). The question of legal aid'to work
ers forms part of the general issue of 
legal aid to the poor and is covered 
by the recommendations of the Bhag- 
wati Committee on Legal Aid, on 
which Government has yet to take a 
view. Issues relating to (i) continu
ed payment of subsistanoe allowance 
to workers till their cases are decided 
by Labour Tribunals and (ii) speci
fying a time limit within which ever 
dispute shall be disposed of, are under 
examination in the overall context of 
the Industrial Relations Bill.

Frenoh-U.K* Talk* on Disarmament

3137. SHRI R. V. SWAMINATHAN: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether it is a fact that France 
and U.K. Plan for biggest disarma
ment meet;

(b) if ao( whether India has ap
proved the proposal; a’nd

(c) whether India has also been in
vited to the conference?
THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI S KUNDU): (a) to (c).
The facts are that at the initia
tive of the non-aligned countries a 
Special Spssion of the UN General 
Assembly devoted to disarmament 
will be held in New York from 23 
May to -8 June, 1978 Various sug
gestions in regard to thp preparations 
of this Special Session of the General 
Assembly have been put forward, in
cluding those by the United Kingdom 
along with some Western countries, 
by France independently, and bv the 
group of non-aligned countries. India 
will attend the Special Session.

As far ds India is aware France and 
U.K. have not proposed any other 
Conference on disarmament.

Memorandum by Tibetans

3138. SHRI EHSAN JAFR1: Will
the Minister of EXTERNAL AF
FAIRS be pleased to state:

(a) whether Tibetans residing in 
India submitted any memorandum to 
the Government of India against Chi
nese violations of 1954 Agreement on 
Tibet concluded between India and 
China for guaranteeing Human Rights 
and Nationa’ Autonomy of Tibet; and

(b) if so, what is the reaction of 
the Government of India?

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI S. KUNDU): (a)
The 1954 Agreement between the 
Government of India and the Govern
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ment of the People** Republic of 
China dealt only with border trade, 
pilgrimage and transfrontie movement 
of people between India and the 
Tibet region of China and facilities 
connected therewith to be accorded 
both sides. The Agreement lapsed in 
1962

(b) In view of what is stated 
above the question does not arise

Nirodh and Rubber Medical Equip
ment Factory at Betul

3139 SHRI PARMANAND GOVIN- 
DJ1WALA Will the Munster of 
HEALTH AND FAMILY WELFARE 
be pleased to state

(a) is it true that Marketing Exe
cutive of Family Welfare Department 
has \ isited Betul (M P ) to see whe
ther it was a fit plate foi the estab- 
lishmint of a factory for the manu- 
factuie of ‘ Nirodh” and rubbei mcdi 
cal equipmen s,

(b) if so whether any lepoit Has 
has been submited to Government, and

(t) havp Government taken any de
cis is  m this regard’

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WFLFARE (SHRI JAG- 
DAMBI PRASAD YADAV) (a) Yes, 
Sir

Other p’ aees were also visited,
Betul was one ol them

(b) Yes Sir
(c) Tentative decision has been 

taken for setting up plant at Dehra 
Dun (U P)
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